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Leh-Manali ROad 

1239. SHRI P. NAMGYAL: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) when the Leh-Manali Road 
between Ladakh in J&K and Himachal 
Pradesh will be completed; 

(b) whether any proposal is afoot to 
upgrade the said road and if not, state 
reasons therefor; and 

(C) whether there Is any prOJ)osal to 
build en all weather highway to keep 
the Ladakh region linked with rest of 
the country in view of unfavourable 
weather conditions at ZOJI-LA and 
Kashmir valley? 

THE MINISTER OF ~STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (a) Construc. 
tion of the road was completed in 
1973. 

(b) No, Sir. Recent assessments re-
lating to Defence needs and cost-effec-
tiveness have not favoured further 
improvements to the road for the pre-
sent. 

(c) No, Sir. 

Illegal Entry of Foreign Ships 

1240. SHRI M. RAM GOPAL 
REDDY: 

Will the Minister of DEFENCE 
be pleased to state: 

(a) whether it is a fact that ille-
gal entry of foreign ships into econo-
mic zone of Indian territory in the 
Bay of Bengal for poaching 8nd 
smuggling of goods is on the increase; 
and 

(b) if so, what steps have been 
taken by the Government to control 
the illegal entry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (a) and (b). 
Foreign vessels/ships are reported to 
be entering into our !Exclusive Eco-
nomic Zone, in the Bay of BE'ngal, for 
poaching purposes. The Govt. has 
created the Coast Guard OrgClnisation 
to protect OUr due sovereign rights in 
OUr Exclusive Economic Zone. The 
Navy also helps the coast Guard in 
this regard. The Coast Guard is still in 
the process of being organised, VarioUs 
steps are being taken to augment its 
force level to deal with illegal entry 




